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IN THE CENTRAL RDNINISTRPTIVE TRIBUNAL HYJERABAD BENCH AT HYDERABAD.

| ﬂ.h.ms.152'of 1995,

Batueen S
, ‘ i
1. TeMurali Krishnal

-

And

2. T.Nohana Krishnaﬁ

1. The General Manager,!South Central Railuay, Secundarabad.

2. The Divisional Railu%y Manager, 5.C.Railuay, Vijbyawada.

3. Sr. Divisional El@ct%ical tngineer,|S.C.Railway,| Vi jayawada

Dated: [27.7.1995,

Applicants

com Respandents
Counsel for the Applicants ' : Sril 3.M.Naidu |
Counsel for the Respondents : Srir G.5.3anghi,| SC for Rlys,

CORAM:

Hon'ble Mr. A.8.0Gorthi, |Administrative Member.
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Date of Order: 27.)7.95

Q,A,No,152/95 |

i

X As per Hon'ple Shri A,B.Gorthi, Member (Admn,) X

| |
-

On ithe request of!Mr.J.M.Naidu+ learned
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Counsel for thefapplicant)he’is allowed to Lithdraw th
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Dated 3 _27th Jlly, 1995
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Dictated in O$en Court )
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Jh Cantral Raﬂluay, Seculderabad.
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ayauzda.
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Member (Admn,
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sd 3 RegistrarFJudl.)
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Copy to:i=-

t
1. The General Manager, Sou
2. The Divis%mnal Railway ﬂ?nager, S.C.Rlailway, Vi
; : |
Vi jayauadm

|
|

lys, CAM, H}rd.

3. Sr. Diviséonal Electricaf}Engineer, 5.C.Railway,

4. One copy %o Sri. J.M.Nai?u, advocate, CAT? Hyd.

6. OCne copy to lLibrary, CATL dyd. !

- 7. One sparajcopy.'
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5. Gne copy éo Sri. 6.5,5anghi, SC For_w
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! Cantral Administrative Triimuri
DESPATCH

\ AUG 1995 ﬁ\\%\/
HYDERABAD BENCH.
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